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MR. SPEAKER: The Prime Minister, Shri Atal Bihari Vajpayee.
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SHRIMATI SONIA GANDHI (AMETHI):Hon. Speaker Sir, it gives me great pleasure on behalf of the
Congress Party and on my own behalf to offer my congratulations and felicitations on your unanimous
election to the high office of Speaker of the Lok Sabha.

Sir, the present task is not new to you having presided over the Twelfth Lok Sabha. Despite your sudden
elevation to this high office in 1998, in a short period of time, you found your way through the maze of rules and
regulations and conventions and you dealt fairly and impartially towards each section of the House.

Just as it is the hon. Speaker"s task to be the custodian of the traditions of this House, so it is the task of us all to
set examples of dignified debate and productive discussion. This Chamber resonates with history, the voices of
many Indians. Many great men and women have spoken here eloquently and passionately on great issues of the
day.

Today, we embark on a new Session which will carry us to a new millennium.

Our deliberations are followed and watched by vast numbers of our people. It is, therefore, imperative that we
adhere to the highest traditions of Parliamentary decorum and language. We, the Members of the Congress Party
in this House, shall endeavour to do so at all times.

Hon. Speaker, Sir, you are the guarantor of the rights and privileges of the Lok Sabha. We, on our part, offer you
our fullest cooperation and we look forward to serving under your leadership.

I would also like to take this opportunity to congratulate all the Members of this House on their election.

SHRI SOMNATH CHATTERJEE (BOLPUR): Mr. Speaker, Sir, on my behalf and on behalf of my Party, I
beg to convey our heartiest felicitations, greetings and also best wishes on your re-assumption of the high Office
of the Speaker.

Sir, I am sure the people of Amalapuram are also very happy and proud today. Your unanimous choice today
does reflect not only the composition of the present House but also because respect, faith and confidence that
you earned during your short tenure in the Twelfth Lok Sabha as the Presiding Officer. Last time, there were
some lurking doubts because of the crude, inept and unprofessional manner in which the issue was handled by
those in charge of it. But soon, they were dispelled because of your ability and capacity to learn, because of your
amiable disposition which was tempered with firmness, because of your holding the scale even, because of your
commitment to the democratic principles and your desire to uphold the highest traditions of this House. Sir, you
have proved yourself and we wish you well.

It is trite to say that this House belongs to all. More so, it belongs to the Opposition which has to work as the
watchdog of the urges and aspirations of the people and over the functioning of the Government. I have no doubt
that you will uphold the dignity and the decorum of this House and give fullest opportunities to the Members,
specially those who are not sitting in the front Benches. I have no doubt that you will give fullest opportunities
to them to participate in the deliberations of this House. But I apprehend this may not be a very tame affair to



run this House. It may not be a routine matter. With the weird combination that is going as an alliance, you may
have trouble more from your Right than the Left. The Ram Temple issue is now on the shelf. But Ramakrishna
is sulking. Chautala is absent. Prabhunath and Jai Narain are waiting in the wings. Therefore, there may be
trouble there. But, Sir, we assure you fullest cooperation and support so far as my Party is concerned.

I have no doubt that you will not allow the dignity and the decorum of the House to be compromised. Let there
not be mini speakers on the floor of the House that we had experienced last time.

Sir, we wish you well and you have our best wishes. We commit our party to fully cooperating with you in the
discharge of your important functions.

SHRI K. YERRANNAIDU (SRIKAKULAM): Hon. Speaker, Sir, on behalf of the people of Andhra Pradesh,
Telugu Desam Parliamentary Party and on my own behalf, I heartily congratulate the hon. Speaker, Shri G.M.C.
Balayogi on his re-election to this august Office. I extend my warm felicitations to him on his unanimous
election which is a rare honour. In this era of coalition politics, unanimous election reflects the spirit of
consensus. I compliment the leaders of all the political parties for supporting the candidature of Shri G.M.C.
Balayogi.

My Party has been a strong supporter of federalism. The unanimous election of Shr1 G.M.C. Balayogi belonging
to the Telugu Desam Party, as the Speaker of this august House, is an indication of federalism taking deep roots

in our political system. It is a matter of great satisfaction for Telugu Desam Regional Party to have its candidate

elected as the Speaker of this august House.

I have had the privilege of long association with Shri Balayogi which goes back to our University days. We have
studied Law together. We have entered politics together. He hails from a tiny village, and belongs to a weaker
section. He was selected for the post of First Class Magistrate. After six months, he resigned from the
Magisterial post and entered politics. Firstly, the hon. Speaker was elected as the Chairman of the Zila Parishad
in East Godavari District. After that, he became the Minister for Education in the Andhra Pradesh Government.
He did a lot for backward areas, particularly fishermen community of the East Godavari district.

I have known Shri Balayogi as a person with abiding faith and commitment to basic human values. He is an
extremely sensitive person with a heart which feels for the poor, the weaker sections and the helpless. My
sincere request to the senior Parliamentarians of this House that they should guide the newcomers about
Parliamentary etiquette. In this respect, the hon. Members will look to him for proper guidance.

I do not want to take much of the valuable time of this august House. On behalf of my party, I assure the hon.
Speaker of our fullest cooperation. I wish him all success in your endeavour.
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MR. SPEAKER: Now, Shri P.H. Pandian.
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MR. SPEAKER: Madam, please sit down.

... (Interruptions)

MR. SPEAKER: This is not going on record.

(Interruptions)*
it IAI IR (FETYR) : TR A T A A ATl U qgd T S 2|

... (HaE™)
MR. SPEAKER: | have not called your name. Please sit down.

Now, Shri P.H. Pandian.

*Not Recorded.

SHRI P.H. PANDIYAN (TIRUNELVELI): Hon. Speaker, Sir, on behalf of the All India Anna DMK
Parliamentary Party and on my own behalf we offer the warmest felicitations to you and welcome your
unanimous choice as the Speaker of the 13th Lok Sabha.



I just now saw that the Leader of the Opposition and the Prime Minister conducted you to the Chair to occupy
the Speaker"s seat. I want to trace back to the history of the Speakership to the 17th Century; how it happened
and why you have been conducted to the Chair. During King Charles regime, the Speakers suffered at his hands;
nobody came forward to accept the seat. That is why, the Speaker, after his election, is being conducted to the
Chair by the Leader of the Opposition and the Prime Minister.

Now, Sir, for the second time you have been conducted to the Chair. During the regime of King Charles, the
Speaker, Lenthall, in the House of Commons maintained the highest traditions and independence of the Office of
the Speaker. Well, King Charles I entered the Parliament and asked the Speaker, Lenthall, to produce the five
MPs before him, to deal with them. The Speaker, Lenthall, said: "I have neither eyes to see nor ears to hear ".
That is why, the Office of Speaker is now in an elevated position in the warrant of precedents. During the British
regime, in the House of Commons, everybody wanted to become a Minister, not a Speaker, only to escape the
gallows. Two Speakers were executed for non furnishing of information to the King. When I visited the House
of Commons, I saw the photographs of the two Speakers who were executed. So, the history dates back to the
17th Century. Now, we are moving towards the 21st Century.

Now, Hon. Speaker, Sir, you have occupied this highest seat in our Constitution. Sir, you have a parliamentary
control over the Executive. ... (Interruptions)

SHRI S. BANGARAPPA (SHIMOGA): One King was also executed by the House of Commons. ...
(Interruptions)

SHRI P.H. PANDIYAN : Yes, it was King Charles.

Hon. Speaker, Sir, you are going to exercise your constitutional power to control the Executive, that is the
Parliamentary Executive.

Mr. Speaker, Sir, now you have a crucial role to play in the present context of the chemistry of mixture of
political alignment and coalition after the recent elections. The BJP, which is the single largest party with the
chemistry of mixture, 1s leading the Government. So, I would like to say that the Parliament shall control,
through the Speaker, the Government in whatever decision they take. It may be a collective decision but it is a
curious mixture of different political ideologies, different political parties and regional parties which have taken
part in the Ministry.

Sir, I would like to add one thing more at the present juncture that as a Speaker you have a constitutional
authority to decide the constitutionality of any Bill being placed in Parliament. If you say that it is
unconstitutional, it cannot be placed before the House for deliberation, for debate. Then, to adjudicate the
constitutional questions under the Anti-Defection Law, is the power conferred onerously on the Speaker by the
Tenth Schedule of the Constitution and more so, under that Schedule, Sir, you have a judicial power to perform
independently. Apart from that, police martial powers are conferred on you under the Rules of Procedure. So, as
a Member of a regional party, you have been elevated to the position of Speaker. I would appeal to you, Sir, that,
like the Scandinavian countries, the Speaker may have a parliamentary control over the Government. Minority
Government was in vogue for the last 17 years--I had been in Denmark--till 1986. The Speaker has to approve
the name of the Prime Minister. Once the Speaker says 'no", the Prime Minister"s name cannot be moved in the
House constitutionally.

So, in the present context, Sir, as a Speaker you have to perform constitutional duties, exercise constitutional
powers. For that, | would like to quote what Pandit Nehru had said when Mavalankar was elected as the
Speaker: He said: "The Speaker represents the House; the House represents the nation; and as such a person of
impartiality and independence is elected to the Office of the Speaker". I hope, Hon. Speaker, Sir, you will
maintain that tradition--independent of thinking, independent of action, independent of conduct in this House.

We, on behalf of the AIADMK Party assure you, Sir, our fullest cooperation to you and we offer our felicitations
to you, Sir.



MR. SPEAKER: Now, the Father of the House, Shri Indrajit Gupta.

SHRI INDRAJIT GUPTA (MIDNAPORE): Mr. Speaker, Sir, I cannot express the intense pleasure which I
am feeling today at the unanimous election of your goodself to this high Office. Since you were here last time
for a short period, I had the opportunity and the occasion to come to know you rather intimately and we had
discussed together a number of important 1ssues affecting the parliamentary conduct and I must say that my
respect for you as a person of great independence of judgment, impartiality and fairness had gone up
considerably during that period.

12.00 hrs.
Therefore, your elevation to this Chair is a matter of great satisfaction to us.

Sir, here many hon. Members and leaders have spoken about the great responsibilities which devolve upon you,
more so, because you have been elected by the entire House. It means the entire House has got confidence and
faith in your capacity to run this House. Similarly, I would say that a great responsibility has come upon the
Members of this House who have decided in their wisdom to elect you unanimously and you have been elected;
and, then it is up to the Parties and Members in this House to do everything possible to respect your directions,
to respect your observations and to see to it that the House 1s conducted in a manner befitting the traditions of
this Parliament.

Sir, in the recent past, I think you will admit that one of the main casualties has been that of the decorum and
dignity of this House. I am not blaming anybody for that but it is a fact. There have been adverse comments
about it widely in various quarters in the Press and abroad also. Adverse comments have been made about the
alleged lack of dignity and decorum in this House. Sir, under your stewardship now, I sincerely hope that that
chapter will be closed and everybody will conduct themselves here. Of course, I agree with Shri Mulayam Singh
Yadav and others that the responsibility for this lies equally with the Opposition as with the Government. No
parliamentary democracy can flourish unless there is an effective and vigilant Opposition. Parliamentary
democracy has no meaning without an Opposition. Therefore, while the Opposition must observe certain norms
and rules in its functioning, the Government, however big a majority they may have, must also respect the views
of the Opposition as it is their duty and to do everything possible to take the Opposition into confidence and to
consult them as widely as possible before deciding on their policy matters. I hope, the present Prime Minister
Shri Atal Bihari Vajpayee, in whom I also have confidence, will certainly see to it that the widest possible
consensus 1s obtained before taking decisions. Very difficult decisions have got to be taken. I have no doubt
about it.

So, as far as our group is concerned, it is greatly reduced in numbers this time. I regret to say that. But that is the
verdict of the electorate and we have to abide by it. I assure you that as far as our Members are concerned, we
will cooperate with you in every possible way and nobody will be able to accuse us of having done anything to
damage the decorum or dignity of this Parliament.

I also join others in expressing my hope that you will give more opportunity to speak to some of the new
Members and those who are referred to as backbenchers. They always have a complaint; they always have a
grievance that they are not given sufficient opportunities. You may kindly try to help them in this matter.

Secondly, Sir, I am also rather sorry that nobody in this House seems to have a single word of praise for the pro
tem Speaker for having discharged his duty as efficiently as he possibly could. Anyway I take it that generally
the House has approved of the way things have been conducted.

I thank you also for all the cooperation that we have received from every quarter and I assure you that in future
you will have no cause for complaint.
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SHRI SANAT KUMAR MONDAL (JOYNAGAR): Mr. Speaker, Sir, on behalf of my party, RSP, I warmly
congratulate you on your election as the Speaker.

Sir, you know the composition of the thirteenth Lok Sabha. There are a number of smaller parties. I firmly
believe that you will give them more time to air their issues on various burning problems. I hope that you will
safeguard the rights of the Members and the dignity of the House.

I once again assure you my party"s fullest cooperation in conducting the proceedings of the House in an orderly
and impartial manner and I wish you a very very successful tenure. Thank you, Sir.
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SHRI AMAR ROY PRADHAN (COOCH BEHAR): Sir, you have been unanimously elected as the hon.
Speaker of this august House. On behalf of my Party, the Forward Bloc, I would like to congratulate you on this
occasion. I assure you that you will get the fullest cooperation from my Party in upholding the position of this
august House.



Now-a-days, a new political culture has developed in India, that is, the formation of a coalition ministry and
being partners in that. The party in power believes that the only alternative is to have a coalition ministry. Some
people who do not believe it today, I hope, would believe it tomorrow. In a coalition, there are big as well as
small Parties. One cannot neglect the small Parties. Though they are small or tiny, they are very much beautiful.
If you go through the list of parties, then you will find some hints of regional imbalances created in the last 52
years of our Independence. You will also find that they have some national aspirations too.

Mr. Speaker, Sir, on behalf of my Party, I appeal to you to take care of these small Parties and Groups.

SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, on behalf of the Kerala Congress (M), I would like to
congratulate you on this occasion when you have again been elevated to the office of the hon. Speaker.

Sir, with your experience as the Speaker of the last Lok Sabha, with your long experience as a public man, with
your experience as a political person and also with your experience in your long struggle for the down-trodden, I
am sure, you will be able to do justice to the diversities in this House as well as in our nation.

Above all, Sir, I find a good quality in you, that 1s, you are a gentleman to the core, which 1s lacking in many of
us.

MR. SPEAKER: You are also a gentleman.
SHRI P.C. THOMAS (MUVATTUPUZHA): Thank you very much, Sir.

Col. Newman has defined a "gentleman as "A person who inflicts no pain on others". I do not know whether you
can rise to that extent when you are sitting in that Chair because you will have to be rash or rude at times.

We have already found that some senior leaders like Shri Mulayam Singh Yadav have already taken an
anticipatory bail by saying that, sometimes, they may have to go a little astray. [ am sure, Sir, with your
experience, you will be able to control the House.

I remember, two years ago, we had a long debate for about six long days and nights regarding the decorum to be
kept in the House. We had come together, we had put our heads together and came to a unanimous decision that
we would abide by some ethos and ethics and that we would abide by the rule of law. I am sorry that we have
not be able to succeed in that endeavour. So, we all know that it is not your effort alone which is necessary in
that regard, but it should be an effort of one and all of us. We assure you, Sir, that we will all try to rise above
partisan levels to uphold the great traditions of this House.

Sir, as many of the senior friends have already said, the backbenchers have to be taken into account. This point
has been made 1n many of the speeches, but it has not been adhered to by many of those Members. The more
time they take or the largest share they take, it results in lesser and lesser time being allotted to those who are
sitting at the back. I am sure, as a custodian of democracy, you will look at the backbenchers and your arms are
strong and long enough to reach the smaller parties and groups in this House. I am sure, with your tolerance and
with your experience, you will be able to give ample opportunities for all sections of this House to speak about
the rural poor, the down-trodden, the Scheduled Castes, women and students of this country, who are facing a lot
of problems, especially the agriculturists. The Government of India have already said that they will pay due heed
to them. But the poor farmers in this country, especially in your State, have committed suicide because of the
low prices of cotton.

My State, for example, is known for rubber. The farmers growing rubber are in doldrums. Shri Raghuvansh
Prasad Singh, you were supporting that cause. We would like to bring to the notice of this House about the plight
of coconut farmers and other farmers. We would like to get proper response from the Treasury Benches. Many
Members including the Prime Minister and other leaders sitting on the Treasury Benches know that a Member is
put to great inconvenience if no response comes from that side. So, at the outset, we would like to get some
response with regard to the problems which we may bring before this House.



I, once again, congratulate you and felicitate you on behalf of my Party and the people of Kerala.

MR. SPEAKER: The last speaker is Shri Francis George.

SHRI K. FRANCIS GEORGE (IDUKKI): Sir, on behalf of the Kerala Congress Party, I join all Members of
this House in congratulating you on your assuming the Speakership of this Thirteenth Lok Sabha.

You have been elected unanimously and I hope that it is a very good sign because this House will have to
address itself to many of the issues facing the country in a unanimous manner, as the nation is at a very critical
juncture in its forward march. Sir, our country has almost gone to war with our neighbour and we are also facing
many problems about which the Members who spoke before me have mentioned.

The hon. Prime Minister mentioned about the good traditions of this House. I would like to say that the country
has also got very good traditions: a tradition of tolerance, a tradition of protecting the minorities -- a secular
tradition which I am very sad to say is being flouted day in and day out by various outfits, who claim to be
patriots and who claim in various ways that they are speaking for the country and for the people. It is unfortunate
that after 50 years of our Independence, these kinds of happenings are taking place in this country.

We will have to address many issues, many of the economic policies being pursued by the Central Government,
which are adversely affecting the States, especially States like Kerala. The policies of the Government, the
globalisation and the liberalisation policies of the Government, the export and import policies of the previous
Governments have very badly affected the economy of our Kerala State. The policy of free import of agricultural
products, cash crops, has very seriously affected the farm sector of my State.

We have to think of those polices and the rights of the minorities. Also we will have to think about a total
revamp of the Centre-State relations. All these issues will have to be addressed by the Thirteenth Lok Sabha on
the basis of a consensus.

Sir, with your long experience in public life and your experience as the Speaker of this House for the last thirteen
months, I am sure you will be able to give leadership to this Thirteenth Lok Sabha to discuss all these issues
with mutual respect on the basis of a consensus, and to arrive at proper decisions which will be of help to the
nation as a whole and to all the States of this great country.

Sir, I take this opportunity to congratulate you once again. Also, I wish you all success in your tenure as the
Speaker of the Thirteenth Lok Sabha and I pray for God"s blessings to you.
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Today you have no chance.

Hon. Members, I congratulate all of you individually and collectively on your election to this House, the
Thirteenth Lok Sabha.

I thank the hon. Prime Minister Shri Atal Bihari Vajpayee and the Leader of Opposition Shrimati Sonia Gandhi,
in having respectively proposed and seconded my candidature for election to the office of the Speaker. I have
great pleasure too in placing on record my sincere gratitude to the Leaders of all Parties and Groups in
facilitating my unanimous election as Speaker. Unanimity in the election of the Presiding Officer, as I see it, is
the first step that would lead to the cordial and smooth functioning of the House. My special thanks to the father
of the House Shri Indrajit Gupta for his graceful presence in the Chair and his dignified conduct of the
proceedings of the House as pro tem Speaker over the last two days.



The Thirteenth General Election is behind us. It has been generally peaceful apart from being free and fair. We
have once again proved that we are a democracy in its widest sense and that in our region, our democracy is of a
durable brand as well. No doubt we have gone through an unusually long spell of election campaign of which, I
am sure, all of us -- and more importantly, the people of our country -- are tired. Let us sincerely hope that this
House will complete its full term. While democracy stands ingrained in our people, they want political stability
too.

The election has been a massive mandate for the forces of federalism. This is reflected in the composition of this
House; in the structure of the Government. I would consider that in our country of a billion people and strong
regional identities, this liberal mandate for federalism is a welcome development. I hope that this House would
see in this mandate a golden opportunity to strengthen the Union of India that we are by harmonising the
competing, and sometimes conflicting, regional interests and by forging the highest common measure of
agreement amongst these interests.

A vital lesson of the election has been that the only ideology the people understand and appreciate is the
1deology of development. Removal of poverty, removal of regional disparities, equity and social justice are the
subjects that our people want to be placed high on the national agenda. I hope that this message informs and
guides the hon. Members in the performance of their duties and their functions in the House.

I am advised that more than 40 per cent of the Members of this House are newcomers. It is necessary that they
learn and play by the rules of procedure and conduct of the business of the House. Failure in this regard may
render time management in the House a very difficult task for all of us. The newcomers could learn from senior
parliamentarians, who in turn, can guide them. It is needless for me to point out that the parliamentary parties
themselves have a significant role to play in the education of the newcomers.

It has been my experience as the Speaker of the Twelfth Lok Sabha that the junior Members of the House,
particularly, the youth amongst them, cutting across political parties, feel aggrieved that they do not get adequate
opportunities to articulate themselves due to non-assignment of time for the purpose. Assignment of party time
in the House is the responsibility of the parties themselves. Parliamentary parties may like to find a solution to
this problem.

Politicians all over the world have been debating the case of the missing women in position of power including
in legislative bodies. In our country also, we have not lagged behind in debates. In this House too, we do miss
women Members significantly. They are 46 in number accounting for 8.6 per cent of the total strength of the
House. I hope that the limited number of women Members in the House would make up for their missing
numbers by the quality of their performance. This, again, would be dependent upon the pro-active interest of the
parliamentary parties in the encouragement they give to their women Members.

It is a tradition in parliamentary democracies for the Treasury Benches to be tolerant to criticism by the
Opposition and for the Opposition to be constructive and responsible in holding the Government accountable. It
is the mindless breach of this tradition which disrupts dignity and decorum in the House. I would call upon the
Treasury Benches and the Opposition to help me to run the House in an environment of mutual cooperation and
consensus among the Members, particularly as there are as many as 38 political parties which have their
presence in this House, apart from independents.

Hon. Members, 1n the present day world of expanding media, legislatures all over the world are coming under
close scrutiny. Particularly, with the growth in electronic media and live coverage of the proceedings of the
House, every movement of yours is being closely watched by the people. It calls for sobriety and restraint on our
part. People are very rational in their judgment of what is genuine and what is not. Playing to gallery will really
not help. We are being watched for the genuineness.

Media is an important pillar of democracy. It provides us an effective interface with the people. I am confident
that the media will continue to perform its duties with high degree of responsibility in their coverage of the
proceedings of the House.



It is the fundamental duty of the Presiding Officer to uphold the supremacy of the Constitution in a non-partisan
way. I shall perform my duty accordingly. In this endeavour, I seek the understanding, cooperation and support
of all the Members.

I am beholden to all the felicitations showered on me in the House today.

I thank you all most heartily.



